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Brother of Nizam Gf Hyderahad 

10448. SHRI SURENDAR REDDY: 
Will the Minisler of HOME AFFAIRS be 
pleased to slate: 

(a) whether it is a fact that the 
younger brother of the Nizam of Hydera-
bad was searched while on route to Europe; 
and 

(b) if so, whether anything was found? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
VIDY A CHARAN SHUKLA: (a) and 
(b). The information is being collected 
and will be placed on the Table of the 
House when received. 

En.ouat" with Naga Hostiles 

10449. SHRI MAHANT DIGVIJAI 
NATH: 

SHRI ANBUCHEZHIAN : 
Will the Minister of HOME AFFAIRS 

be pleased to state: 
(a) whether it is a fact that fOllr 

C. R. P. personnel were killed in an iOII-
counter with the hostite Nagas on the 17th 
April. 1968 in the Ukhrul sub-division of 
Manipur; 

(b) if so. whether it is also a fact that 
the C. R. P. personnel are not fully 
equipped with arms and ammunition; 

(c) the steps taken in this direction; 
and 

(d) whether Government have ;.sued 
'shoot-at-sight' orders to the C.R.P. person-
nel7 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
K. S. RAMASWAMY): (a) and (b). 
No, Sir. 

(e) Do not arise. 
(d) No, Sir. 

RaId. by Nap Hosmes 

10450. SHRI ANBUCHEZHIAN: 
Will tbe Minister of HOME AFFAIRS be 
pleased to statc : 

(a) wbether it is a fact tbat on tb. 20th 
April, 19611. a png of bOflile Naaas raUJ.d 
sbops in Assam border witb NaplaDd aJld 
looted property wortb Rs. 6,800 ; 




